SCHEDULE |
FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF PAPERHAT INDIA PRIVATE LIMITED

L. NAME OF CORPORATE PERSON Paperhat India Private Limited

2. DATE OF INCORPORATION OF 01 May 2018

CORPORATE PERSON

3. AUTHORITY UNDER WHICH ROC - Mumbai

CORPORATE INCORPORATE /

REGISTERED

4. CORPORATE IDENTITY NUMBER / U74999MH2018FTC308766

LIMITED LIABILITY IDENTITY NUMBER
OF CORPORATE PERSON

5. ADDRESS OF THE REGISTERED OFFICE | Registered Office: Level LG 02 & 03, Wing B, Art

AND PRINCIPAL OFFICE (IF ANY) OF Guild House, Phoenix Market City, LBS Marg,

CORPORATE PERSON Kurla (W), BKC Annexe, Mumbai - 400070,
Maharashtra, India
6. LIQUIDATION COMMENCEMENT DATE 21 Mar 2023
OF CORPORATE PERSON
7. NAME, ADDRESS, EMAIL ADDRESS, Amaranath Ambati Shivashankar
TELEPHONE NUMBER AND THE 16/1, Gurukrupa, 10t Cross, 13t main,
REGISTRATION NUMBER OF THE Srinagar, Bangalore - 560 050
LIQUIDATOR +91 98809 79996

amaranathambati@gmail.com
IBBI/IPA-002/IP-N01086/2021-2022/13559
8. LAST DATE FOR SUBMISSION OF 25 Apr 2023
CLAIMS
Notice is hereby given that the Paperhat India Private Limited has
commenced voluntary liquidation on March 21, 2023.
The stakeholders of Paperhat India Private Limited are hereby called upon to
submit a proof of their claims, on or before 25 Apr 2023, to the liquidator at
the address mentioned against item 7.
The financial creditors shall submit their proof of claims by electronic means
only. All other stakeholders may submit the proof of claims in person, by post
or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of the Liquidator:
Amaranath A S

Date: 26 Mar 2023
Place: Bangalore
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ENDS TWO-YEAR DELAY

Eric Garcetti sworn in as
US ambassador to India

The position
was vacant since
January 2021

PRESS TRUST OF INDIA
Washington, March 25

ERIC GARCETTI, PRESI-
DENT Joe Biden's close aide,
was officially sworn in as the
US Ambassadorto Indiaby US
Vice-President Kamala
Harris, ending over two years
of delay to fill one of Wash-
ington's most critical diplo-
matic position.

Garcetti's daughter Maya
held the Hebrew Bible during
the swearing-in ceremony,
which was presided by
Vice-President Harris. Garcetti
raised his right hand while Har-
ris performed the ceremony,
and family members cheered
when the two longtime friends
shook hands. The ceremony
was attended by his close
family members, including
wife Amy Wakeland, father
Gil Garcetti, mother Sukey
Garcetti and mother-in-law
Dee Wakeland. "It feels great.
Can't wait to serve," Garcetti,
52,said when asked about his
new diplomatic assignment.

"I'm so honoured the vice
president did this," he said.

Africa in

ASSOCIATED PRESS
Johannesburg, March 25

FROM ZIMBABWE, WHERE
many must work at night
because it's the only time
there is power, to Nigeria
where collapses of the grid are
frequent, the reliable supply
of electricity remains elusive
across Africa. The electricity
shortages that plague many of
Africa's 54 countries are a
serious drain on the conti-
nent's economic growth,
energy experts warn.

In recent years South
Africa's power generation has
become so inadequate that
the continent's most devel-
oped economy must cope
with rolling power blackouts
of eight to 10 hours per day.

Africa's sprawling cities
have erratic supplies of elec-
tricity but large swaths of the
continent's rural areas have
no poweratall.In 2021,43%
of Africans — about 600 mil-
lion people — lacked access to
electricitywith 590 million of
them in sub-Saharan Africa,
according to the International
EnergyAgency.

Investments of nearly $20
billion are required annually
to achieve universal electrifi-
cation across sub-Saharan
Africa, according to World
Bankestimates. Of that figure
nearly $10 billion is needed
annually bring power and
keep it onin West and Central
Africa. There are many rea-
sons for Africa’s dire delivery
of electricity including ageing
infrastructure,lack of govern-
ment oversight and a short-
age of skills to maintain the
national grids, according to
Andrew Lawrence, an energy
expert at the Witwatersrand
University Business School in
Johannesburg. A historical
problem is that many colonial
regimes built electrical sys-
tems largely reserved for the
minority white population
and which excluded large
parts of the Black population.

Today many African coun-
tries rely on state-owned
power utilities. Much atten-
tion has focused in the past
two years on the Western-
funded "Just Energy Transi-
tion," in which France, Ger-
many, the United Kingdom,
the United States and the
European Union are offering
funds to help poorer countries
move from highly polluting
coal-fired power generation
to renewable, environmen-
tally-friendly sources of
power. Africa as a region
should be among the major
beneficiaries in order to
expand electricity access on
the continent and improve
the struggling power grids,
said Lawrence.

"The transition should tar-
get rural access and place at
the forefront the electrifica-

Eric Garcetti with his daughter Maya Garcetti. He was sworn in as ambassador to India by

US Vice-President Kamala Harris in the White House complex in Washington

Second Gentleman Doug
Emhoff also attended the
event. Former Mayor of Los
Angeles Garcetti's nomina-
tion was pending before the
US Congress since July 2021
when he was nominated by
President Biden.

The Senatevoted 52to 42 to
confirm Garcetti earlier this
month after his nomination
stalled amid concerns by some
lawmakers that he had not ade-
quately handled allegations of
sexual assault and harassment
againsta former senioradviser.

Garcetti's nomination was

not brought to the Senate
floor foravote during thelast
Congress as the ruling Demo-
cratic Party did not have
enough support to get him
through. President Biden
renominated him to the same
position in January this year.

Garcetti supporters argued
thatgeopolitical concernswere
too important to leave India
withoutanambassador.The US
Embassy in India has been
without an ambassador since
January 2021, the longest
stretch in the history of US-
Indiarelationsthat the posthas

AP/PTI

satvacant,since Kenneth Juster,
the last US envoy in New Delhi,
stepped down after the change
of government in America.
Biden has sought tobolstereco-
nomic ties with India as he
looks to counter China's grow-
ing influence in the region and
shore up support for Ukraine
against continued Russian
aggression.India has notexplic-
itly condemned Russia's inva-
sion and has continued to buy
cheap gas from Moscow. Asked
whenhe planstotraveltoIndia,
Garcettisaid:"Hopefullyas soon
asIcan.

Germany,

EU reach
agreement in
combustion
engine row

ASSOCIATED PRESS
Berlin, March 25

Apple CEO praises China's
innovation, long history of
cooperation on Beijing visit

REUTERS
Shanghai, March 25

GERMANY AND THE European
Union announced on Saturday
thattheyhavereachedanagree-
ment in their dispute over the
future of cars with combustion
engines, allowing the registra-
tion of new vehicles with such
engines even after 2035 pro-
vided they use climate-neutral
fuel only.

EU Commission vice-pres-
ident Frans Timmermans
tweeted that “we have found
an agreement with Germany
onthe future use of e-fuelsin
cars.” German transport min-
ister Volker Wissing tweeted
thatthe way had been cleared
for vehicles with internal
combustion engines that
only use climate-neutral fuels
to be newly registered even
after 2035.

APPLE CEO TIM Cook on
Saturday used his first public
remarks on his visit to China to
praise the country for its rapid
innovationanditslongtieswith
the USiPhone maker,according
tolocal media reports.

Apple CEO Tim Cook on
Saturday used his first public
remarks in China in recent
years to praise the country for
its rapid innovation and its
long ties with the US iPhone
maker, according to local
media reports.

Cook is in Beijing to attend
the China Development
Forum, a government-organ-
ised event being held again in
full force after the country
ended its Covid controls late
lastyear.

Besides Cook, the event is

Apple CEO Tim Cook

being attended by senior gov-
ernment officials as well as
CEOs of firms such as Pfizer
and BHP.

"Innovation is developing
rapidly in China and I believe it
will further accelerate," Cook
was quoted by The Paper news
outletas saying.

His visit comes at a time of

rising tensions between
Beijing and Washington and as
Apple has been looking to
reduceits supplychainreliance
on China and moving produc-
tiontonewupand coming cen-
tres such as India.

Last year, production at the
world's largest iPhone factory
run by Apple supplier Foxconn
was heavily disrupted after
China's zero-Covid policies
fuelled worker unrest.

Cook also visited an Apple
Store in Beijing, pictures of
which went viral on Chinese
social media. During his
speech, Cook also discussed
education and the need for
young people to learn pro-
gramming critical thinking
skills,announcing that Apple
plans to increase spending on
itsrural education programme
to 100 million yuan, the local
media reports said.

World can't afford US-China conflict, says Singapore PM

BLOOMBERG
March 25

SINGAPORE'S PRIME MINIS-
TER Lee Hsien Loong sounded
the alarm over worsening rela-
tionsbetween the USand China,
particularly as China’s political
and economic clout in the
world grows.

“The world cannot afford a

conflict between China and the
restoftheworld,andin particu-
lar between China and the US,
Lee said in an interview with
Chinese broadcaster CCTV ear-
lierthismonth, the transcript of
whichwasreleased by the prime
minister’s office Saturday.
China “is much more pros-
perous, contribution to the
world economy is much

more, and its voice in interna-
tional affairsis much more,”Lee
added. US officials now expect
thataphone call between Presi-
dents Joe Biden and Xi Jinping
won’t happen as soon as they
hadhoped, people familiarwith
the matter have said. That
reflects the broader deteriora-
tion in the two countries’ rela-
tionship after a string of

crisesinrecent monthsthathas
givenrisetoincreasinglyaggres-
sive rhetoric on both sides.

“I think you have to take
things step by step,and stabilise
therelationsand then gradually
build trust,and gradually try to
move forward,” Lee said in the
interview.“But it will take time.
Itisnot easyand thereare polit-
ical pressures on both sides.”

the dark as power
shortage stalls growth

tion of the continent as a
whole. This is something that
is technically possible," he
said. The Western powers
vowed to make $8.5 billion
available to help South Africa
move away from its coal-fired
power plants, which produce
809% of the country's power.
As aresult of its dependence
upon coal, South Africa is
among the top 20 highest
emitters of planet-warming
greenhouse gases in the world
andaccounts fornearlya third
of all of Africa's emissions,
according to experts.

South Africa's plan to move
away from coal, however, is
hampered by its pressing
need to produce as much
power as possible each day.

The East African nation of
Uganda for years has also
grappled with power cuts
despite massive investment
in electricity generation.

Nigeria, Africa's most pop-
ulous country, has grappled
with an inadequate power
supply for many years, gener-
ating just 4,000 megawatts
though the population of
more than 210 million people
needs 30,000 megawatts, say
experts. The oil-rich but
energy-poor West African
nation has ramped up invest-
ments in the power sector but
endemic corruption and mis-
management haveresulted in
little gains.

In Zimbabwe, electricity
shortages thathave plagued the
country for years have wors-
ened as the state authority that
manages Kariba, the country's
biggest dam, has limited power
generation due tolowwaterlev-
els. Successive droughts have
reduced Lake Kariba's level so
much that the Kariba South
Hydro Power Station, which
provides Zimbabwe with about
70% of its electricity, is cur-
rently producing just 300
megawatts, far less than its
capacity of 1,050 megawatts.
Zimbabwe's coal-fired power
stations that also provide some
electricity have become
unreliable due to aging
infrastructure marked by fre-
quent breakdowns.

Electricity shortage that plagues Africa's 54 countries is a
serious drain on the continent's economic growth AP

SOUTH EAST CENTRAL RAILWAY
TENDER NOTICE FOR
MISCELLANEOUS WORK
Tender Notice No. Sr. DEE (RS&G)
BSP/OTP/22-23-26, Dtd: 22.03.2023

Name of Work: "Annual oberhauling
& servicing contract for Diesel
Generator sets of capacities 5 KVA to
500 KVA of different makes installed
over various stations of Bilaspur
division inclusive of replacement of
minor spares & repairing of AMF panel
for a period of two years. Tender
Value (Approx) Rs. 35,79,736.98/-,
Bid security amount: Rs. 71,600/,
Tender Closing Date & Time :
14.04.2023, 15.00 Hrs.
For further details, eligibility criteria
& complete details for the above work,
please refer/ download tender
document which is available on
website www.ireps.gov.in.
Sr. Divl. Elect. Engineer (RS&G)
CPR/10/511 S.E.C. Railway/Bilaspur

[E]Snuih East Central Railway @secrail

SCHEDULE |
FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF PAPERHAT INDIA PRIVATE LIMITED

1 NAME OF CORPORATE PERSON Paperhat India Private Limited
2. DATE OF INCORPORATION OF 01 May 2018
CORPORATE PERSON
3. AUTHORITY UNDER WHICH ROC - Mumbai
CORPORATE INCORPORATE /
REGISTERED
4. CORPORATE IDENTITY NUMBER / U74999MH2018FTC308766

LIMITED LIABILITY IDENTITY NUMBER
OF CORPORATE PERSON

5. ADDRESS OF THE REGISTERED OFFICE

AND PRINCIPAL OFFICE (IF ANY) OF
CORPORATE PERSON

Registered Office: Level LG 02 & 03, Wing B, Art
Guild House, Phoenix Market City, LBS Marg,
Kurla (W), BKC Annexe, Mumbai - 400070,
Maharashtra, India

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDI
SN ENGINEERING SERVICES PRIVATE

RELEVANT PARTICULARS

SN ENGINEERING SERVICES PRIVATE LIMITED
08.02.2007

Registrar of Companies, Mumbai, India, under the
Companies Act, 1956
U45200MH2007PTC167672

. |Name of corporate debtor

2. | Date of incorporation of corporate debtor
. | Authority under which corporate debtor
is incorporated / registered

. | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

w

IS

5. |Address of the registered office and Office no 2, Plot no D -10/3, TTC INDUSTRIAL AREA,
principal office (if any) of corporate TURBHE, NAVI MUMBAI, THANE MAHARASHTRA
debtor 400703 IN

6. | Insolvency commencement date in 17/03/2023 (order received on 24/03/2023)
respect of corporate debtor

7. | Estimated date of closure of insolvency 12/09/ 2023.
resolution process

8. |Name and registration number of the Pradeep Kumar Chakravarty

insolvency professional acting as IBBI/IPA-003/IP-N000123/2017-2018/11338
interim resolution professional

9. | Address and e-mail of the interim
resolution professional, as registered
with the Board

B-301, Jasmine, Agarwal & Doshi Complex, Kauls'
Heritage City, Bhabola Naka,Vasai West , Distt. Palghar,
Maharashtra -401202 pkc195710@gmail.com

Mobile No. 9619452835

B-301, Jasmine, Agarwal & Doshi Complex, Kauls'
Heritage City, Bhabola Naka,Vasai West , Distt. Palghar,

10.| Address and e-mail to be used for
correspondence with the interim

FORM A- PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
M/S. ANUSMERA REALTY AND INFRA PRIVATE LIMITED

RELEVANT PARTICULARS

M/S. ANUSMERA REALTY AND INFRA
PRIVATE LIMITED
2. | Date of incorporation of corporate debtor |{13-11-2009

3. | Authority under which corporate debtor is| REGISTRAR OF COMPANIES, MUMBAI
incorporated / registered

. |Corporate Identity No./ Limited Liability
Identification No. of the Corporate Debtor

. | Name of the Corporate Debtor

~

U45202MH2009PTC197060

(3

. | Address of the registered office and
principal office (if any) of corporate debtor

.|Insolvency commencement date in
respect of corporate debtor

. |Estimated date of closure of insolvency
resolution process

. |[Name and registration number of the
insolvency professional acting as interim
resolution professional

Address and e-mail to be used for
correspondence with the interim resolution
Professional

Address and e-mail to be used for

AF.F 83/A, N.G Acharya Marg, Chembur, Mumbai-
400071, Maharashtra.

Order dated: 23-03-2023
(Order Received by IRP on 24-03-2023)

19-09-2023

=3

-

Atul Laxmichand Gala
IBBI/IPA-001/IP-P-01974/2020-2021/13130

3

©

1C/202, Bhavini Enclave,44, D P Road, Near]
Khandoba Mandir, Mulund-East, Mumbai-400081.
atulgala.cirp@gmail.com

1501, Oriana Business Park, Road No. 22, Eagle

Representative of creditors in a class
(Three names for each class)

14.| (@) Relevant Forms and

(b) Details of authorized representatives
are available at:

Web link: https/ww.ibbi.gov.in
Not Applicable

Notice is hereby given that the National Company Law Tribunal Mumbai, has ordered the
commencement of a corporate insolvency resolution process of the SN ENGINEERING
SERVICES PRIVATE LIMITED on 17/03/2023.

The creditors of, SN ENGINEERING SERVICES PRIVATE LIMITED are hereby called
upon to submit their claims with proof on or before 06.04.2023 to the Interim Resolution
Professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic
means. Other creditors can submit the claims with proof in person, by f)ost or by
electronic means. Those creditors who intend to submit the claim in physical mode can
submit at the address mentioned in entry No.10.

6. LIQUIDATION COMMENCEMENT DATE
OF CORPORATE PERSON

7. NAME, ADDRESS, EMAIL ADDRESS,
TELEPHONE NUMBER AND THE
REGISTRATION NUMBER OF THE

21 Mar 2023

Amaranath Ambati Shivashankar
16/1, Gurukrupa, 10t Cross, 13% main,
Srinagar, Bangalore - 560 050

LIQUIDATOR +91 98809 79996
amaranathambati@gmail.com
IBBI/IPA-002/IP-N01086/2021-2022/13559
8. LAST DATE FOR SUBMISSION OF 25 Apr 2023
CLAIMS

Notice is hereby given that the Paperhat India Private Limited has commenced
voluntary liquidation on March 21, 2023.

The stakeholders of Paperhat India Private Limited are hereby called upon to
submit a proof of their claims, on or before 25 Apr 2023, to the liquidator at the
address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means
only. All other stakeholders may submit the proof of claims in person, by post or
by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of the Liquidator:

AmaranathAS

Date: 26 Mar 2023

Place: Bangalore

Vashi Branch: Ground Floor, Shabi Complex,
Shop No.5 to 10, Plot no.110 and 111, Sector -12,
Vashi, Navi Mumbai, Maharashtra — 400 703.

Tel. (022) 27664123, 9072601227

OLD AUCTION NOTIGE

The CSB Bank Limited, Vashi Branch had granted gold loan against pledge of gold
ornaments to the below mentioned borrower/s. Notice has been issued to him/them
demanding repayment of the amount with interest and charges thereon. Since they
have failed to repay the balance outstanding in the respective account's, we are
constrained to recover the amount by sale of gold ornaments in public auction and if the
auction does not fetch required amount, bank will proceed with the sale by private
treaties/contract. Bank reserves its right to change the date and venue of auction
without assigning any reason.

& CSB Bank

ion of false or misleading proofs of claim shall attract penalties.
Place: Vasai West, Distt. Palghar, Maharashtra -401202
Date: 26/03/2023

Pradeep Kumar Chakravarty
Interim Resolution Professional

resolution professional Maharashtra -401202 10. | used
E-mail: 2023 @gmail.com Correspondence m_nth the interim Estate, Opp GST Bhavan, Thane-West, Thane-
11 Last date for submission of claims 06/04/2023 (from the date of order received i.e. on resolution professional 400604, Maharashtra.
24.03/2023) anusmera.cirp@gmail.com
12, Classss of creditors, ff any, under Not Appicable 11| Last date for submission of claims 07-04-2023
clause (b) of sub-section (6A) of section - - -
21, ascertained by the interim resolution 12|Classes of creditors, if any, under clause (b)| For class of Creditors (Home Buyers)
professional of sub-section (6A) of Section 21, ascertained
13, Names of Insolvency Professionals Not Applicable by the interim resolution professional
identiied to act as Authorised 13{Names of Insolvency Professionals identified to| 1. Rahul Sukanraj Jain

IBBI/IPA-003/IP-N000123/2017-2018/11338

2. Nitin Om Kothari

3. Alok Kumar Murarka
Weblink:http://www.ibbi.gov.in/downloadform.html
Physical Address: Same as address mentioned in
Item No. 10

act as authorised representative of creditors in|
a class (Three names for each use)

14/ @) Relevant Forms and b) Details of
authorized representatives are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the M/S. ANUSMERA REALTY AND INFRA|
PRIVATE LIMITED on 23-03-2023 (Order received by the IRP on 24-03-2023).

The creditors of M/S. ANUSMERA REALTY AND INFRA PRIVATE LIMITED, are hereby called
upon to submit their claims with proof on or before 07-04-2023 to the Interim Resolution
Professional at the address mentioned againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other,
creditors may submit the claims with proof in person, by post or by electronic means.

Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorized representative from among the three insolvency professionals listed against Entry|
No.13to actas authorized representative of the class (Home Buyers) in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional
Laxmichand Gala

Date: 26-03-2023 Atul
IBBI/IPA-001/IP-P-01974/2020-2021/13130

Place: Mumbai

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. | Name of the Corporate Debtor DEBTONE CORPORATE ADVISORY
PRIVATE LIMITED
2. | Date of incorporation of corporate debtor |27/07/2013

3. | Authority under which corporate debtor is| Registrar of Companies-Mumbai
incorporated / registered

4. |Corporate Identity No./ Limited Liability
Identification No. of the Corporate Debtor
5. | Address of the registered office and
principal office (if any) of corporate debtor

U74120MH2013PTC246280

404, 4TH Floor, Kaveri Complex, Behind Holiday
Inn Jagannath Mandir Road, Sakinaka, Mumbai-

400072
6. [Insolvency commencement date in ~ |17.03.2023
respect of corporate debtor Date of receipt of CIRP order: 24.03.2023
7.|Estimated date of closure of insolvency {20.09.2023
resolution process
8. |Name and registration number of the Chhaya Gupta
insolvency professional actingasinterim  |Regd. No.

IBBI/IPA-002/IP-N00984/2020-2021/13133
Address: 1, Bima Nagar, 202, Almas Dreams
Apartment, Near Anand Bazaar, Indore-452018, MP
Email: guptachayacs@gmail.com

Address: 911, Apollo Premier, Near Vijay Nagar
Square, Indore-452010, MP.

resolution professional

.| Address and e-mail to be used for
correspondence with the interim resolution
Professional

Address and e-mail to be used for

‘| correspondence with the interim

©

o

The auction will be conducted at the premises of The CSB Bank Limited, Vashi branch
premises situated at Ground Floor, Shabi Complex, Shop No.5 to 10, Plot No.110
and 111, Sector -12, Vashi, Navi Mumbai, Maharashtra - 400703 on 31* March 2023.
Interested parties may contact the Branch Manager in the above address. Participants
should attend the auction along with copy of Pan Card & Aadhaar Card, passport size
photo, valid identity proof and address proof on the date of auction. sdl

Place : Vashi
Date: 24.03.2023 Branch Manager

Sr. | Gross| Net resolution professional Email: cirp.dcapl@gmail.com
No|  AccountNumber Account Name Limit | e | we, 11] Last date for submission of claims 07/04/2023

1 | 0277-01146834-000017 Raghu 93200 | 29.5| 28.6 12Classes of creditors, if any, under clause (b) NA

2 | 0277-04180610-000007 Mina 102000 | 54.2| 342 g;smugﬁggfn”r@} ﬂoieﬁggszs%na;feﬂa'”ed

3 | 0277-04403173-000001 Deepak 40000 | 167| 134 13{Names of Insolvency Professionals identified to| NA

4 | 0277-04430945-000001 Ved Prakash 101500 | 34.7| 34.2 act as authorised representative of creditors in

5 | 0277-04436272-000001 Varsha 275600 | 95.2| 90.1 aclass (Three names for each use)

6 | 0277-04437968-000004 Vidya 22000 | 29.4 7 14/ a) Relevant Forms and b) Details of Web Link:

7 [ 0277-04438169-000001 Utkarsha 121000 | 446 395 authorized representatives are available at: | https://www.ibbi.gov.in/home/downloads

3 0277-04476225-000001 Deviben 2100000 673.7] 653.1 Egr\{li\-l;lgELlﬁn-ll—-TrEgTION OF THE CREDITORS OF DEBTONE CORPORATE ADVISORY]
oo —redmarimal_| L oL ol [eommencemenor s Carpomte lachncy Risauion Frcess o e bomtons Corporate
|- erasrorsonors | sasotosta | g0 | i of]| |KesIr et T dootorr o,
12| 0277-04492103-000001 Yunus Yakub 755000 257 | 243.7 submit their claims with proof on or before 07.04.2023 to the Interiryn Resolution Professional at
13| 0277-02674662-000008 KarnanT 100000 44 3 Eltll'neeagr(:;sc?arlngpélgi?;g as%?lrl]sstuet?r:wri{ ,t\‘h%i:%aims with proof by electronic means only. All other|

creditors may submit the claims with proofin person, by post or by electronic means.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of Authorised Representative from among the three insolvency professionals listed against entry
No.13 to act as authorised representative of the class [specify class]in Form CA.
Submission of false or misleading proofs of claim shall attract penalties.
Chaya Gupta
IBBI/IPA-002/IP-N00984/2020-2021/13133
Interim Resolution Professional
of Debtone Corporate Advisory Private Limited

Date: 26-03-2023
Place: Indore

FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR T A ol Ne REDITORS O
RELEVANT PARTICULARS
-|Name of Corporate Debtor TUBELIGHT COMMUNICATIONS LIMITED
. |Date of incorporation of Corporate Debtor | 1st February, 2013

. |Authority under which Corporate Debtor is | Registrar of Companies, Mumbai
incorporated / registered under the Companies Act, 1956

. |Corporate Identity No. / Limited Liability | U74120MH2013PLC240113
Identification No. of Corporate Debtor
. |Address of the registered office and Regd. Office: B Wing, Office No — 1702, Lotus
principal office (if any) of Corporate Debtor | Corporate Park, Off W.E. Highway, Goregaon (East)
Mumbai-400063, Maharashtra

23rd March, 2023 (Copy of order received by

IRP on 24th March, 2023)

19th September, 2023 (180th day from the date of
commencement of Insolvency Resolution Process)
CA Pankaj Govindlal Khadloya
Reg. No.: IBBI/IPA-001/IP-P02485/2021-2022/13810
AFA Valid upto- 24/10/2023

202, Vishnu Sadashiv Apartment 1754 Sadashiv Peth,
Near Udayan Mangal Karyalay opp Scout Ground City:
Pune State: Maharashtra Pin: 411030

Email: pkhadloya@gmail.com

202, Vishnu Sadashiv Apartment 1754 Sadashiv Peth,
Near Udayan Mangal Karyalay opp Scout Ground City:
Pune State: Maharashtra Pin: 411030

Email: cirp.tcl@gmail.com

.| Last date for submission of claims 6th April, 2023

| Classes of creditors, if any, under clause (b) |NA

of sub-section (6A) of section 21, ascertained

by the Interim Resolution Professional

.|Names of insolvency professionals identified | NA

to actas authorised representative of creditors

inaclass (three names for each class)

(a) Relevant forms available at

(b) Details of authorized representatives

are available at:

Notice is hereby given that the National Company Law Tribunal -Mumbai Bench Court-V, has ordered the

commencement of Corporate Insolvency Resolution Process of the Mis. Tubelight Communications

Limited on 23rd March,2023.

The Creditors of M/s. Tubelight Communications Limited, are hereby called upon to submit their claims

with proof on or before 6th April, 2023 to the Interim Resolution Professional at the address mentioned

againstentry No. 10.

The Financial Creditors shall submit their claims with proof by electronic means only. All other creditors

may submit the claims with proofin person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. Sd/-

CA Pankaj Govindlal Khadloya

Interim Resolution Professional for Tubelight Communications Limited

Regn. No.: IBBI/IPA-001/IP-P02485/2021-2022/13810

[
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o
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. [Insolvency commencement date in
respect of Corporate Debtor

. |Estimated date of closure of insolvency
resolution process

. [Name and Registration number of the
insolvency professional acting as Interim
Resolution Professional

. |Address & email of the interim resolution
professional, as registered with the board

—~

oo

©

=}

|Address and e-mail to be used for
correspondence with the Interim
Resolution Professional

~

o

>

Web link: https://ibbi.gov.infen/home/downloads

Date : 25.03.2023
Place: Mumbai
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